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Title: Shri T.R. Baalu called the attention of the Minister of Agriculture to the plight of coconut growers of Tamil Nadu, leading to
starvation deaths and steps taken by the Government in this regard.

SHRI T.R. BAALU (SRIPERUMBUDUR): Madam Speaker, I call the attention of the Minister of Agriculture to the following
matter of urgent public importance and request that he may make a statement thereon:

"The plight of coconut growers of Tamil Nadu, leading to starvation deaths and steps taken by the Government
in this regard."

MADAM SPEAKER: Baaluji, have you received the statement?
SHRI T.R. BAALU : Yes Madam.

MADAM SPEAKER: Hon. Minister, you can lay it on the Table of the House.
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SHRI T.R. BAALU : Madam, I would like to draw the kind attention of this august House about the plight of the coconut
growers in the State of Tamil Nadu, especially, in the districts Thanjavur, Thirvarur, Dindigul, Theni, Tirunelveli,
Coimbatore, Tiruppur, Kanyakumari, Krishnagiri, Salem, Madurai, Erode, Pudukkottai, and Nagapattinam.

Madam, six months back, some of my friends, particularly, the former Ministers, Sri Kannappan, Sri Periyasamy, Sri Alagu



Thirunavukkarasu, Sri Pongalur N Palanisamy and Sri Kambam Ramakrishna, MLA and other stakeholder had met me and
expressed the problems faced by the coconut growers of Tamil Nadu leading to suicidal deaths also.

Subsequently, on 11" July 2012, I met the hon. Minister for Agriculture, Shri Sharad Pawar and explained the various
problem faced by the Tamil Nadu coconut growers. This matter has also been discussed in the UPA meeting wherein
Madam Sonia Ji, the hon. Prime Minister and Shri Sharad Pawar were present. Finally, the hon. Minister for Agriculture, Shri
Sharad Pawar, came to Tamil Nadu and met the stakeholders, the Members of Parliament, MLAs, various public
representatives and the office bearers of more than 23 coconut growers' associations.

The meeting was attended by so many most important coconut growers in the State of Tamil Nadu and the interaction
went on for more than three-and-a-half hours between the coconut growers and the hon. Minister. In fact, I take this
opportunity to thank my friend, Shri Sharad Pawar.

Madam, the total area of coconut cultivable land available in the State of Tamil Nadu is 3.9 lakh hectares and Tamil Nadu
stands first as far as its productivity is concerned. About 14,000 nuts per hectare, per year is the productivity of coconut in
the particular State and the State stands first. The State of Tamil Nadu is the largest coconut producer of this nation.

More than 10 lakh farmers and nearly about one crore labourers are involved in the particular profession. At least 53 exotic
pieces and 43 indigenous varieties of coconut are being maintained by two research stations; one at Veeppankulam of my
district, Thanjavur, and the second one is at Aliyar Nagar in Coimbatore District. But neither the research centres nor the
scientists of this country could detect or invent any medicine for the microbial disease.

For more than five to six years, to my knowledge, the particular microbial disease is prevailing through Tamil Nadu.
Therefore, the vyield is reduced. The coconut is not yielding properly, in spite of that Tamil Nadu stands first as far as the
productivity is concerned.

Madam, to be very frank, I could point out a particular Deputy-Director General, Horticulture, ICAR. Mr. H.P. Singh, who

attended the 215t All India Coordinated Research Project on Palms (AICRPP) has said that the disease prevailing would
never end. I would like to quote from the 7imes of India, dated 12.7.2012; he said:

"We have noticed yellowing, a serious disease in coconut and palm trees in Tamil Nadu. We do not have a
complete cure for the bacterial infection. It is global and is like cancer."

This is what the person who is in charge of Horticulture has said. The farmers are just blinking. They do not know how to
carry out the profession. The scientists or the Government of India have not so far identified the curative medicines. There
is no medicine for this particular disease. We do not have any water because rain has failed. Even the subsoil water could
not be bailed out because there is no electric current at all, there is no power at all. For more than 17 hours, there is no
power for the farmers. There are lot of problems undergone by the farmers because of water scarcity and because of high
price of the pesticides as well as fertilizers. Tamil Nadu is a water-starved State. Neither Mullaperiyar nor Cauvery river
flows into that particular State. As a matter of right, we have to get water from both Mullaperiyar Dam as well as from
Krishnaraja Sagar. We are not getting water because of various issues best known to my friends of those particular States.
There is no water, no rain, no power and no pesticides. The prices of pesticides and fertilizers are going at rocket speed.
We are not getting proper help neither from the nature nor from the Government of India.

I would point out the problems over and above this natural disaster. The policy of the Government of India is not helping
the farmers. Firstly, the Government of India has permitted crude palm oil at zero per cent duty. Over and above this, they
are extending subsidy. What I would suggest is that instead of giving subsidy to the crude palm ail, the same subsidy can
be extended to coconut oil. It can be distributed through PDS with the help of the State Government. The Government of
India should come forward to see that the same subsidy extended to crude palm oil can be extended to the coconut ail,
which is also edible oil, through PDS.

What is happening in palm oil import? From November 2011 to May 2012, the quantity of import of palm oil is 10,84033
tonnes whereas for the same period, from November 2010 to May 2011, it was only 5,51,327 tonnes only. How come 97 per
cent over and above that the consumers can consume? Not only this, more than 82 per cent of palm kernel oil has been
used at a particular time. How can palm kernel oil, 82 per cent over and above the previous year, and 97 per cent of palm
oil over and above the previous year could be consumed by Indians? I think the Government of India should come forward
and see what is going on in the import of crude oil, palm oil and kernel palm oil.



Secondly, Madam, the Government of India is permitting coconut oil cake from Philippines and Sri Lanka. What is happening
here? The so-called oil cake is not the de-oiled cake. They are importing oil cake to feed the cattle. The oil cake is not fully
extracted. They simply bring the oil cake here. They extract the coconut oil and sell it to Indians at cheaper price. Our
people could not compete with those people. That is why the coconut products as well as the coconuts could not be sold in
the market at proper price.

Thirdly, Madam, the MSP has been fixed at Rs. 51 per kg for the coconut. This MSP is not at all sufficient. Due to paucity of
time, I could not explain everything. This MSP of Rs. 51 is a very meagre amount. When I met the hon. Minister, he was
only cursing. "I do not know as to how to tackle this issue", this is what he has told. But the problem of coconut growers is
very much important. It has to be addressed very quickly. Unless the Government of India comes forward to extend it to
Rs. 75 per kg, the farmers have to resort to suicidal deaths only.

Those who are producing copra, they have got the infrastructure but, at the same time, the people who are not
having the infrastructure, they are miserably failing. The Government of India has identified MSP only for copra not for
dehusked coconut or for coconut. Where will the ordinary farmer, who is having one acre or two acres of land, go? Where is
the chance for him to invest? He has already burnt his fingers. The Government of India should apply their mind properly.
There is a Coconut Development Board but they are doing nothing. They could not deliver the goods properly. The problem
of coconut growers persists forever. They are almost treated as untouchables. So, the Government of India should come
forward to see that this particular issue is addressed properly.

Madam, the other day the hon. Agriculture Minister was telling me: "Where is a chance for me to store coconut or
purchase it from the market through NAFED?" He is purchasing paddy. He is purchasing wheat. He is storing everything but
he could not purchase coconut. What is happening here? They are saying that there is no space. We do not mind about
space or anything. We want the things to be addressed properly otherwise, the coconut growers will have to shift their
profession of cultivation. Then, they have to import from Sri Lanka and Philippines only. So, this matter has to be addressed
properly. On the other day the hon. Minister has said: "We will open procurement centres and increase them from 17 to
34." He has not done that so far. He has said that he will increase the number of field officers as much as possible. Maybe,
he would have written to hon. Finance Minister also. I do not know as to what has happened. He has also said that he will
order for payments to be made for 24 hours.

So far nothing has happened. The Minimum Support Price of Rs.51 should be increased to Rs.75. That has not yet
happened. The Minister has not promised it. The entire set of people who attended this particular meeting, more than 400
people vociferously appealed to the Minister, and I can only make a request to my friend, the hon. Minister, to see that this
should happen as quickly as possible. Otherwise, the Government of India will be a party to the problems of the farmers of
Tamil Nadu.

SHRI N.S.V. CHITTHAN (DINDIGUL): Madam, I associate with the Calling Attention matter raised by Shri T.R. Baalu.
...(Interruptions)

SHRI JOSE K. MANI (KOTTAYAM): Madam, I also associate with Shri T.R. Baalu on this matter. ...(Interruptions)

SHRI CHARLES DIAS (NOMINATED): Madam, I also associate with Shri T.R. Baalu on this matter. ...(Interruptions)

MADAM SPEAKER: Yes. All right.

S/Shri Kamal Kishor 'Commando’,

K.P. Dhanapalan,

M.K. Raghavan,



R. Dhruvanarayana,

Ponnam Prabhakar,

Shivarama Gouda,

S.S. Ramasubbu, and

P.L. Punia are also associating with this matter.

Now, the hon. Minister.
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SHRI T.R. BAALU : Madam, especially on the Calling Attention Motion, the proper Minister should reply because the
Minister of State cannot reply on this issue. He is simply reading whatever his senior Minister has given him, in writing.

I want to know whether the de-husked coconut should be purchased from the coconut growers or nota€| (Interruptions)
Otherwise, there is no meaning at all. Invariably, on the Calling Attention Motion, the concerned Cabinet Minister should be



answering. The Minister of State cannot have his say in the decision-making. He cannot decide on the issue.
MADAM SPEAKER: Let him complete.

SHRI T.R. BAALU : This shows the lukewarm approach of the Government of India about the coconut growers. This is not
proper, Madam. I do not agree. This should be taken up once again...(Interruptions)
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SHRI T.R. BAALU : I am not going to hear him. We are walking out, Madam.

12.27 hrs
At this stage, Shri T.R. Baalu and some other
hon. Members left the House.
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SHRI S.S. RAMASUBBU (TIRUNELVELI): 1t is a very serious issue.
MADAM SPEAKER: I know.
...(Interruptions)
MADAM SPEAKER: All this will not go on record.
(Interruptions)* €}
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MADAM SPEAKER: Mr. Minister, you address the Chair.
...(Interruptions)
SHRI S. SEMMALAI (SALEM): The Minimum Support Price of coconut should be raised...(Interruptions)

SHRI A. GANESHAMURTHI (ERODE): In Kerala, de-husked coconut is procured by the NAFED whereas in Tamil Nadu,
there is no procurement of de-husked coconut. The Government should make arrangement to procure de-husked coconut
from the farmers. ...(Interruptions)

31218T ABIGAT & 301D SIAId ol GIfoTg)
&€ (atmor)
MADAM SPEAKER: Let the Minister give his reply. Please sit down.

...(Interruptions)
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